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Supreme Court [22]

Aishveer Singh v. State (NCT of Delhi), (Dipankar Datta and Augustine George Masih, JJ.), 2026 SCC
OnLine SC 1123

Ascot Realty (P) Ltd. v. Augustus Avani Land Developers (P) Ltd., (J.B. Pardiwala and Vijay Bishnoi,
J1.), 2026 SCC OnLine SC 1129

Basanti Sahoo v. Ramadebi Routray, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC
1120

Bharti Jain v. S.K. Goyal, (Aravind Kumar and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 1124

BSNL v. Prasha Technologies Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC
1116

Chakradhari Gupta v. State of Bihar, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, Dipankar
Datta and Manmohan, JJ.), 2026 SCC OnLine SC 1119

Deepak Shankar Ray v. Sanjukta Samanta, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC
OnLine SC 1117

Jyoti Kumar Tiwari v. Anuman Developers, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 1127

K. Pranil Reddy v. State of Telangana, (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine
SC 6206

Meenakshi Natarajan v. Election Commission of India, (Prashant Kumar Mishra and A.S.
Chandurkar, JJ.), 2026 SCC OnLine SC 1133

Nitin Chunnibhai Gajera v. Gautambhai Bhagvanbhai Sonani, (Surya Kant, C.J. and Joymalya
Bagchi and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC 1130

ONGCv. G & T Beckfield Services (P) Ltd., (P.S. Narasimha and Manoj Misra, JJ.), 2026 SCC
OnLine SC 1128

R.S. Chimni v. State (NCT of Delhi), (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC
OnLine SC 1131

Rajia Begum v. Barnali Mukherjee, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC
1125

Ramakrishna Teletronics (P) Ltd. v. Top Victory Investments Ltd., (P.S. Narasimha and Alok Aradhe,
J1.), 2026 SCC OnLine SC 1126

Rhythm County v. Principal Secretary, (Dipankar Datta and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC
1122

S. Senthil Kumaran Bose v. State of T.N., (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 1135

Special Police Establishment v. Kamta Prasad Mishra, (J.K. Maheshwari and A.S. Chandurkar, JJ.),
2026 SCC OnLine SC 1134

State of Assam v. Bobby Deaka, (Aravind Kumar and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 1121

Suhas Pandit Chavan v. State of Maharashtra, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC
OnLine SC 1118

Uma Shankaran v. Union of India, (Manoj Misra and Manmohan, JJ.), 2026 SCC OnLine SC 1115

Union of India v. Amit Dhaka, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC OnLine
SC 1132
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Allahabad High Court [2]
Santosh Kumar Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 13921
Tapish Sharma v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 13920

Bombay High Court [25]

A2 v. State of Maharashtra, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 SCC OnLine Bom
3751

Ambernath City Hospital (P) Ltd. v. Union of India, (B.P. Colabawalla and Firdosh P. Pooniwalla,
JJ.), 2026 SCC OnLine Bom 3752

Amit Padmakar More v. State of Maharashtra, (Ranjitsinha Raja Bhonsale, J.), 2026 SCC OnLine
Bom 3740

Ankit Devendra Shah v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom
3735

Atlas Copco (India) (P) Ltd. v. Provident Fund Commr.-I, (Sandeep V. Marne, J.), 2026 SCC
OnLine Bom 3754

Cholamandalam Investment & Finance Co. Ltd. v. State of Maharashtra, (Manish Pitale and
Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom 3743

Ekta Realtors v. Union of India, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC OnLine Bom
6530

Fork Media Group (P) Ltd. v. Centralized Processing Centre, (B.P. Colabawalla and Amit S.
Jamsandekar, JJ.), 2025 SCC OnLine Bom 6529

Hambirarao Tukaram Patil v. State of Maharashtra, (Vibha Kankanwadi, J.), 2026 SCC OnLine

Bom 3744

J.M. Mhatre Infra (P) Ltd. v. Union of India, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025
SCC OnLine Bom 6526

K2 Family (P) Trust v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 SCC OnLine
Bom 6528

Mahavir Jewellers NX LLP v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, 1J.), 2025 SCC
OnLine Bom 6527

Mandar Shripati Patil v. State of Maharashtra, (Vibha Kankanwadi, J.), 2026 SCC OnLine Bom
3747

Mansajan Prakash Salunkhe v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine
Bom 3739

Monika v. Kisan, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 3742

Nagesh Haribhau Patil v. Sub-Divisional Officer & Competent Authority, (Manish Pitale and
Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom 3750

Nashik City & Industrial Development Corpn. of Maharashtra Ltd. v. Shankar Ramchandra Pathak,
(Milind N. Jadhav, J.), 2026 SCC OnLine Bom 3753

Popartrao Vyankatrao Patil v. Sanjay Vishnu Raut, (Nandesh S. Deshpande, J.), 2026 SCC OnLine
Bom 3738

Rajiva Shoukat Shaikh v. State of Maharashtra, (Vibha Kankanwadi, J.), 2026 SCC OnLine Bom
3749
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Ramdas Sahebrao Hon v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom
3741

Rohini Machhindra Newase v. Maharashtra State Board of Secondary & Higher Secondary, (G.S.
Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine Bom 3746

Suresh Namdeo Ghuge v. Sunita Suresh Ghuge, (M.M. Sathaye, J.), 2026 SCC OnLine Bom 3748

Tirumalesh Mallesham Katla v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC
OnLine Bom 3736

Vikram Anilkumar Patel v. Savitaben, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine Bom 3737

Vitthal Chandar Patil v. State of Maharashtra, (Vibha Kankanwadi, J.), 2026 SCC OnLine Bom
3745

Calcutta High Court [53]
Abhishek Banerjee v. State of W.B., (Kausik Chanda, J.), 2026 SCC OnLine Cal 6337
Ajit Kumar Samanta v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 6348
Amar Iron Udyog (P) Ltd. v. Union of India, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 6356
Anil Kumar Dhar v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 6354
Anjita Dokania v. State Tax Officer, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 6351
Ataullah Sk v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 6324

Baldeb Lohar, In re, (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 2026 SCC OnLine
Cal 6330

Bengal Engineering v. State of W.B., (Uday Kumar and Rajarshi Bharadwaj, JJ.), 2025 SCC OnLine
Cal 10939

Boidul Jamal v. State of W.B., (Om Narayan Rai, J.), 2025 SCC OnLine Cal 10945
Chandan Mondal v. Enforcement Directorate, (Jay Sengupta, J.), 2026 SCC OnLine Cal 6325
Duakem Pharma (P) Ltd. v. Commr. of Revenue, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 6355

Eastern Micropor (P) Ltd. v. Commr. of Central Tax, (Om Narayan Rai, J.), 2025 SCC OnLine Cal
10947

Farida Khatun, In re, (Supratim Bhattacharya, J.), 2026 SCC OnLine Cal 6336

Fr. Sebastian Basteppa Martis v. Bee Gee Wood Craft Udyog (P) Ltd., (Sabyasachi Bhattacharyya,
J.), 2026 SCC OnLine Cal 6329

Hasan Laskar v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 6321

Hooghly Motors (P) Ltd. v. State of W.B., (Om Narayan Rai, J.), 2025 SCC OnLine Cal 10946
Ishika Packaging (P) Ltd. v. State of W.B., (Om Narayan Rai, J.), 2026 SCC OnLine Cal 6346
Jagdish Chakma, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 6322

Key Business Consultants (P) Ltd. v. Union of India, (Om Narayan Rai, J.), 2026 SCC OnLine Cal
6352

Little More Engineering (P) Ltd. v. Union of India, (Om Narayan Rai, J.), 2025 SCC OnLine Cal
10942

Maina Khatun, In re, (Supratim Bhattacharya, J.), 2026 SCC OnLine Cal 6334

Maithan Steel & Power Ltd. v. Directorate General of GST Intelligence, (Om Narayan Rai, J.), 2025
SCC OnLine Cal 10941
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Manoj Biswas v. State of W.B., (Tirthankar Gheosh, J.), 2026 SCC OnLine Cal 6323
Manoj Roy v. State of W.B., (Debangsu Basak, J.), 2025 SCC OnLine Cal 10938
Manoranjan Shit, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 6333

Mirpur Taifurian Committee & Imamabara Trust v. State of W.B., (Saugata Bhattacharyya, J.),
2026 SCC OnLine Cal 6349

Mohd. Akhtar Ali, In re, (Supratim Bhattacharya, J.), 2026 SCC OnLine Cal 6335

Mohd. Kamrul Hasan v. State of W.B., (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.),
2026 SCC OnLine Cal 6347

Mongala Sardar v. State of W.B., (Rajasekhar Mantha and Rai Chattopadhyay, JJ.), 2026 SCC
OnLine Cal 6320

Mukesh Kumar Pandey v. Union of India, (Aniruddha Roy, J.), 2026 SCC OnLine Cal 6353
Nijam Ali Mondal v. State of W.B., (Debangsu Basak, J.), 2025 SCC OnLine Cal 10937

Parakh Consulting LLP v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal
10940

Partha Chanda v. Tapan Dey, (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 2026 SCC
OnLine Cal 6343

Prakash Chandra Roy v. Amal Mondal, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 6326

Rajkumar Dyeing & Printing Works (P) Ltd. v. Commr. of State Tax, (Om Narayan Rai, J.), 2026
SCC OnLine Cal 6345

Rama Steel Trade (P) Ltd. v. CCT, (Om Narayan Rai, J.), 2025 SCC OnLine Cal 10948

Riya Das v. Inspector of CGST & CX, Headquarter, Anti Evasion Unit, (Debangsu Basak and
Chaitali Chatterjee (Das), JJ.), 2026 SCC OnLine Cal 6341

RSSG-OT (JV) v. Union of India, (Om Narayan Rai, J.), 2025 SCC OnLine Cal 10944

S.K.M. Timber (P) Ltd. v. Superintendent of Central Tax, (Om Narayan Rai, J.), 2025 SCC OnLine
Cal 10943

S.S. Civil Construction (P) Ltd. v. Commr. of Revenue, (Om Narayan Rai, J.), 2025 SCC OnLine Cal
10949

Salil Kumar Banerjee, In re, (Jay Sengupta, J.), 2026 SCC OnLine Cal 6331
Sanny Shah v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 6344

Sauparna Maity v. Board of Councilors, Contai Municipality, (Om Narayan Rai, J.), 2026 SCC
OnLine Cal 6319

Shelter Sales (P) Ltd. v. Siliguri Municipal Corpn., (Sabyasachi Bhattacharyya and Supratim
Bhattacharya, JJ.), 2026 SCC OnLine Cal 6342

Sherin Jose v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 6357
Shib Ranjan Ghatak v. Anushree Mistri, (Debangsu Basak, J.), 2025 SCC OnLine Cal 10936

Shree Hanuman Jute Mills (P) Ltd. v. LAO, (Sabyasachi Bhattacharyya and Supratim Bhattacharya,
J1.), 2026 SCC OnLine Cal 6338

Subhodeep Roy v. Shyamal Roy, (Sabyasachi Bhattacharyya, J.), 2026 SCC OnLine Cal 6327

Subir Bhattacharya v. Sevoke Commosales LLP, (Sabyasachi Bhattacharyya, J.), 2026 SCC OnLine
Cal 6328

Sukumar Mondal v. Usha Mondal, (Tirthankar Ghosh and Chaitali Chatterjee Das, 1J.), 2026 SCC
OnLine Cal 6340
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Tvl. Baqir Brothers v. State Tax Officer - 1I, (C. Saravanan, J.), 2025 SCC OnLine Mad 23254

Tvl. Fancy Agency v. State Tax Officer-1, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 23239
V. Vijayakumari v. T. Madavan, (Abdul Quddhose, J.), 2026 SCC OnLine Mad 4998

Vijayalakshmi v. State of T.N., (Dr Anita Sumanth and Sunder Mohan, JJ.), 2026 SCC OnLine Mad
5005

Manipur High Court [1]

Lairenjam Chaobi Devi v. State of Manipur, (A. Guneshwar Sharma, J.), 2026 SCC OnLine Mani
291

Meghalaya High Court [10]
Aktaruz Zaman v. State of Meghalaya, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 481
Anthony Shullai v. State of Meghalaya, (W. Diengdoh, J.), 2026 SCC OnLine Megh 475
Barshilla N. Sangma v. G.H A.D.C., (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 482
Dasara Suting v. Lina Kharsyntiew, (Revati Mohite Dere, C.J.), 2026 SCC OnLine Megh 476

Ezazul Ali v. State of Meghalaya, (Revati Mohite Dere, C.J. and W. Diengdoh, J.), 2026 SCC
OnLine Megh 474

Kartush R. Marak v. John Marak, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 477
Rakesh Chopra v. Union of India, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 478

Registrar General v. State of Meghalaya, (Revati Mohite Dere, C.J. and W. Diengdoh, J.), 2026 SCC
OnLine Megh 479

Tharsita R. Marak v. Garo Hills Autonomous District Council, (H.S. Thangkhiew, J.), 2026 SCC
OnLine Megh 480

Yatra v. State of Meghalaya, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 483

Madhya Pradesh High Court [24]
Ajay Yadav v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 14543
Apasiya v. State of M.P., (Vijay Kumar Shukla, J.), 2026 SCC OnLine MP 14556
Arbi Bai v. State of M.P., (Vijay Kumar Shukla, J.), 2026 SCC OnLine MP 14547

Azimuddin Danewala v. State of M.P., (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC
OnLine MP 14558
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Daly College Society v. State of M.P., (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC
OnLine MP 14560

Dayaram Kataria v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 14546
Ekta Keshwal v. State of M.P., (Vijay Kumar Shukla, J.), 2026 SCC OnLine MP 14559

Hari Singh v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 14549

Jaswant Singh Baghel v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 14542
Jitesh Silani v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 14552

Kamlesh Chaturvedi v. State of M.P., (Vivek Jain, J.), 2026 SCC OnLine MP 14562

Kanhaiyalal v. State of M.P., (Vijay Kumar Shukla, J.), 2026 SCC OnLine MP 14554
Krashnanu Sharma v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 14541
Mamta v. State of M.P., (Vijay Kumar Shukla, J.), 2026 SCC OnLine MP 14544

Rajaram v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 14550

Ramkumar Sikarwar v. State of M.P., (Vivek Jain, J.), 2026 SCC OnLine MP 14561

Ranjet Singh v. State of M.P., (Vivek Jain, J.), 2026 SCC OnLine MP 14553

Rimple Singh Parmar v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 14555
Sachin Tiwari v. SBI, (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC OnLine MP 14564
Shanu Khan v. State of M.P., (Vivek Jain, J.), 2026 SCC OnLine MP 14551

Shusheel Shrivastava v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 14557

Shyam Sundar v. State of M.P., (Gurpal Singh Ahluwalia and Deepak Khot, JJ.), 2026 SCC OnLine
MP 14563

Vikram Jaat v. State of M.P., (Alok Awasthi, J.), 2026 SCC OnLine MP 14545
Vikrant Parmar v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 14548

Orissa High Court [1]

Bhagyashree Bisi v. Animesh Padhee, (Arindam Sinha and M.S. Sahoo, JJ.), 2024 SCC OnLine Ori
2976

Punjab and Haryana High Court [16]
Akko v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 13983
Chanchal v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 13973
Jaismeen Kaur v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 13974
Jarnail Singh Rangi v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 13972
Jiya v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 13980
Julee v. State of Punjab, (Rupinderjit Chahal, J.), 2026 SCC OnLine P&H 13981
Kashi v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 13971
Khushboo Gupta v. State (UT of Chandigarh), (Mandeep Pannu, J.), 2026 SCC OnLine P&H 13979
Kulwant Singh v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 13970
Lovepreet Singh v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 13976
Manohar Singh v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 13969
Nikita Ahirwar v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 13978
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Nikita v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 13982

Preeti Kumari v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 13975
S 6 v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 13977

Sanjay Kumar v. State of Haryana, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 13984

Rajasthan High Court [33]
Aakash Soni v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3882
Ajay v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3879
Ajrudeen v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3888
Amit v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3872
Ashok Damor v. State of Rajasthan, (Sanjeet Purohit, J.), 2026 SCC OnLine Raj 3869
Ashok Kumar v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3895
Bansilal v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3874
Bulbul Sain v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3897

Chhatrapal Singh Gour v. Union Of India, (Uma Shanker Vyas and Ashok Kumar Jain, JJ.), 2026
SCC OnLine Raj 3866

Dalip Nath v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3878

Daya Ram v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3870

Dhuliram v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3893

Dileep v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3892

Ganesh v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3894

Gautam v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3891

Gopal Lal v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3876

Haru v. Gainaram, (Sanjeet Purohit, J.), 2026 SCC OnLine Raj 3867

Jagram v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3886

Lokesh Kumar Solviya v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3889
Mangalaram v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3890

Mohd. Yunus v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3877

Motilal v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3883

Nanu Ram v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3875

Pawan v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3881

Rekha v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3884

Sanjay Kumar Kochar v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3896

Satyanarayan Singh Rajpurohit v. State of Rajasthan, (Sanjeet Purohit, J.), 2026 SCC OnLine Raj
3868

Somvir v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3873
Sunil Manjhu v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3887

Suo Moto v. State of Rajasthan, (Pushpendra Singh Bhati and Rekha Borana, JJ.), 2026 SCC OnLine
Raj 3865

Suresh v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3885
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Veerma Ram v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3880
Vinod Singh Daroga v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 3871

Sikkim High Court [1]

Sikkim Public Service Commission v. Sikkim Information Commission, (Meenakshi Madan Rai, J.),
2026 SCC OnLine Sikk 42

Telangana High Court [2]
Krishnakanth Sidam v. Union of India, (Nagesh Bheemapaka, J.), 2026 SCC OnLine TS 5625
Mudraboina Ganesh v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 5624

Uttaranchal High Court [19]
Alka Joshi v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 1369
Arun Kumar v. Board of School Education, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 1364
Devi Prasad Joshi v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 1370
Dhana Deopa v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 1367

Geeta Devi v. State of Uttarakhand, (Manoj Kumar Gupta, C.J. and Subhash Upadhyay, J.), 2026
SCC OnLine Utt 1374

1. Tech Packaging Systems v. Superintendent, (Manoj Kumar Gupta, C.J. and Subhash Upadhyay,
J.), 2026 SCC OnLine Utt 1372

Lavi Traders v. Superintendent, (Manoj Kumar Gupta, C.J. and Subhash Upadhyay, J.), 2026 SCC
OnLine Utt 1373

Maasheetla Venture Ltd. v. Indian Bank, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 1366
Mabhipal Singh Dhapola v. Union of India, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 1363
New Dhaka Mobile Gallery v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 1359
Nisar Ali Ansari v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 1368

R.V. Enterprises v. State of Uttarakh, (Manoj Kumar Gupta, C.J. and Subhash Upadhyay, J.), 2026
SCC OnLine Utt 1371

Ram Kishan v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 1362
Sagar Dand Pathak (Minor) v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 1358
Sahil v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 1357

Sahnawaj v. DM, Haridwar, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 1361

Shalini Joshi v. Uttarakhand Gramin Bank, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 1365
Sunny v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 1375

Zoya Khan v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 1360

Customs Excise and Service Tax Appellate Tribunal [9]

BPL Telecom (P) Ltd. v. Commissioner of GST & Central Excise, (Vasa Seshagiri Rao, Member
(Technical) and Ajayan T.V., Member (Judicial)), 2026 SCC OnLine CESTAT 1412
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CAE Simulation Technologies (P) Ltd. v. CCE, (P.A. Augustian, Member (Judicial) and R. Bhagya
Devi, Member (Technical)), 2026 SCC OnLine CESTAT 1408

Commr. of Customs v. Brightpoint India (P) Ltd., (Vasa Seshagiri Rao, Member (Technical) and
Ajayan T.V., Member (Judicial)), 2026 SCC OnLine CESTAT 1406

GAC Shipping (India) (P) Ltd. v. Commissioner of GST & Central Excise, (M. Ajit Kumar, Member
(Technical) and Ajayan T.V., Member (Judicial)), 2026 SCC OnLine CESTAT 1411

Karinje Sripathi Bhat v. CCE, (R. Bhagya Devi, Member (Technical)), 2026 SCC OnLine CESTAT
1409

Macro Agencies v. Commr. of Customs, (P. Dinesha, Member (Judicial) and M. Ajit Kumar, Member
(Technical)), 2026 SCC OnLine CESTAT 1407

Space Associates v. Commissioner of GST & Central Excise, (M. Ajit Kumar, Member (Technical)
and Ajayan T.V., Member (Judicial)), 2026 SCC OnLine CESTAT 1413

St. John Logistics India Ltd. v. Commissioner of GST & Central Excise, (Vasa Seshagiri Rao, Member
(Technical) and Ajayan T.V., Member (Judicial)), 2026 SCC OnLine CESTAT 1414

State Industries Promotion Corpn. of Tamil Nadu Ltd. (SIPCOT) v. Commissioner of GST & Central
Excise, (M. Ajit Kumar, Member (Technical) and Ajayan T.V., Member (Judicial)), 2026 SCC
OnLine CESTAT 1410

Income Tax Appellate Tribunal [121]

Aadinath India (P) Ltd. v. CIT, (Satbeer Singh Godara, Member (Judicial) and Manish Agarwal,
(Accountant Member)), 2026 SCC OnLine ITAT 8699
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